| TEM NO 101 REA STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).9456/2011

U. P. AVAS EVAM VI KAS PARI SHAD & ANR Petitioner(s)
VERSUS
KAVAL CHANDRA AGRAWAL & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

WTH SLP(C) NO 10787 of 2011
(Wth prayer for interimrelief and office report)

Date: 18/07/2011 This Petition was called on for hearing today.

For Petitioner(s) M. Vishwajit Singh, Adv.

For Respondent (s) Ms. Sakshi , adv.
M. C.D. Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Service is complete. M.C.D. Singh appears for the
respondent. G ant ed four weeks time for filing
vakal at nama and counter affidavit.

List the matter on 19.08. 2011.

(Sunil Thonas)
Regi strar
SB



